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SHRI BHUPESH GUPTA: Then how to raise it 

otherwise? 

MR. CHAIRMAN: I do not know. You know 
the Rules  of the    House. 

SHRI BHUPESH GUPTA: I applied the rules 
saying that somehow or the other we should have 
some information. These are matters of 
importance. Many things you have rejected and I 
am not raising those but this relates to certain 
statements from Britain and America with regard 
to economic aid, military aid, inspection of arms 
and all that. Naturally I want the Prime Minister 
to set the records straight by making a statement 
whichever way you like.    I am prepared for that. 

MR. CHAIRMAN: I cannot suggest any way.   
You can discuss it with me. 

SHRI BHUPESH GUPTA: All right, I will 
discuss it with you, Sir. 

RESOLUTION RE APPOINTMENT OF A 
PARLIAMENTARY COMMITTEE TO 

ENQUIRE INTO THE SOARING 
PRICES OF ESSENTIAL 

COMMODITIES AND TO SUGGEST 
REMEDIAL MEASURES—continued 

Mr.. CHAIRMAN: We now go back to the 
Resolution of Shri Jagat Narain. I would like to 
remind Members that there is a time limit of 
thirty minutes for the mover and the Minister to 
give the reply and fifteen minutes for other 
Members. 

SHRI BHUPESH GUPTA (West Bengal): 
The Minister does not give the reply. The 
Mover gives the reply. The Minister only 
intervenes. 

MR. CHAIRMAN: Yes, I am sorry. You are 
right, not for the first time. I said, you are right 
not for the first time. 

SHRI BHUPESH GUPTA: I am always 
right, Sir, but it takes the Government ten 
years to understand. 

[THE DEPIUTY   CHAIRMAN in the Chair.] 
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"There is no shortage of food as such 

in the country. The real source of 
trouble is the fear of shortage that has 
developed in recent years. Even if the 
total population is 480 million, the 
country's total requirement on the basis 
of 12 oz. per person per day in the 
urban areas and 18 oz. per person per 
day in the rural areas comes to 78 
million tons. India produced 87-5 
million tons last year. Even if 7'5 
million tons were set aside for seed and 
wastage, the country would still have a 
margin of two million tons. 
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It is obvious that inadequate pro-
curement and inefficient distribution are 
mainly responsible for the present 
shortage." 

"It has been observed that the market 
arrivals of major foodgrains have in recent 
years, been showing a fall from season to 
season. Thus, in the case of rice, the 
marketing season for which is from 
October to September, arrivals in 94 
selected markets in the country declined by 
5-1 per cent in 1962-63 over 1961-62 and 
by 20" 3 per cent in 1963-64 over 1962-63 
despite an increase in production in 1963-
64. During 1964-65, a year of record rice 
production, this downward tendency in 
market arrivals has continued, the arrivals 
during October 1964 to July 1965 being 9-7 
per cent lower than in the corresponding 
period of the previous year. In the case of 
wheat, the marketing season for which is 
from April to March market arrivals in 60 
selected markets declined by 5-2 per cent in 
1963-64 over 1962-63 

and by 25'7 per cent in 1964-65 over 1963-
64. Even in 1965-66 despite a substantial 
increase in production, arrivals continued to 
show a fall, being 13-0 per cent lower in 
ApriJ to July, 1965 than the same period in 
the previous season. Market arrivals of 
jowar also revealed a similar trend. The 
progressive decline in the flow of arrivals 
from rural areas is attributable, inter alia to 
larger retention by the agriculturists for 
consumption and for payments in kind and, 
in the case of big producers, to the 
withholding of stocks in expectation of 
higher prices." 
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"SHRI D. R. CHAVAN: Only in 
Punjab wheat is purchased. It is true 
that the purchase price varies between 
Rs. 52 and Rs. 56 while the issue price 
at the f.o.r. destination varies between 
Rs. 70 and Rs- 75" 
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(Time bell rings.) 
THE DEPUTY CHAIRMAN: You 

have taken 7 minutes last time and you 
have already taken over 15 minutes. 
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The   question  was proposed. 

SHRIMATI TAR A RAMCHANDRA SATHE 
(Maharashtra): Madam Deputy Chairman, it is 
unfortunately true that due to many reasons the 
Government is not able to hold the price line, 
which is generally going high up. Sometimes the 
prices do come down, but, again very steeply 
they rise. Nobody will ever deny that the prices 
of commodities, such as necessities, comforts 
and luxurious things have gone up. The common 
man does not worry if the price of luxurious 
things goes up. He is much more concerned with 
the price of essential commodities, those 
commodities which are required for his very 
daily existence. At the same time, we must not 
forget the fact that the prices of other 
commodities such as things of comfort and 
luxurious goods do affect the prices of essential 
commodities. The argument put forward by the 
peasant is quite convincing. He says that he also 
has to pay a high price for other commodities 
and that is why he also has to increase his price. 
For the foodstuff he has to buy which he does 
not get from his own farm, he has to pay for that 
and also for other commodities which he 
requires for his daily life,  and he is 



 

[Shrimati Tara Ramchandra Satlie.] quite   
justified   in  saying  so.    I   will now  take  an  
example which applies to all other 
manufactured goods.    As an illustration I 
would invite      your attention  to  the  report  
of the  Tariff Commission published in 1956.   
It has been stated in the report that      the 
Commission were not  able  to  ascertain 
accurately the price of      motor cars   
manufactured   by   the  producers in the 
country in the absence of sufficient cost 
records.    In such a case it is   not     known  to   
what   extent   the price  paid by the  consumer  
includes an element inefficiency  of production 
arising on account of (1) wasteful use of 
materials,   (2)   employment  of  inefficient or     
surplus labour, and  (3) existence  of  unutilised   
capacity,   etc. Similarly any hidden element of 
profit   appearing  in  the   production  cost 
cannot also be ascertained.    So, what applies   
to   the  motor   car      industry applies to 
several other industries like manufacture of    
tractors      or    other machinery and especially 
to the agricultural implements and aids like oil 
engines for    pumping      water    from wells    
which      the   farmer  requires. Consequently 
it is not known to what extent  the agriculturist 
pays for  inefficient   production   or   hidden   
profit of the producers on whom he has to 
depend, which in turn forces him to charge a 
higher price for his      own product.    I hope 
the Government will look into the matter, 
which will ultimately help to control  the  price    
of foodgrains   and   other   goods.     With 
these words I conclude, and I    thank you  for   
giving   me   this   opportunity to speak on the 
resolution. 

SHRIMATI LALITHA RAJAGOPA-LAN 
(Madras): Madam Deputy Chairman, I 
support the resolution moved by Shri Jagat 
Narain, but at the same time I would like to 
point out that unless the Government takes the 
initiative and takes steps to streamline the 
price level of commodities, this Committee 
cannot function efficiently. 

One should study the food problem with the 
past background. According to the Review of 
the Food Situation, the year 1964-65 
witnessed a record production of foodgrains in 
the country estimated at over 88 million ton-
nes making an increase of 10 per cent over the 
production of previous years; but we should 
view this increase with the shortfall in 1962-
63 and 1961-62, that is, rice by 3.8 million 
tonnes and wheat by 1.3 million tonnes. While 
the production of foodgrains in 1962-63 and 
1963-64 remained below the level reached in 
1961-62, the domestic demand, because of the 
rise in population and per capita income, 
continued to move upwards. This growing 
pressure of demand and reduced market 
supplies contributed to the stress and strain on 
the food economy. 

Madam, but the Government should have 
kept a check on this trend at the initial stage. 
No doubt the Government set up Food 
Corporations in 1965 to undertake purchase of 
food-grains, storage, movement, transport, 
distribution and sale of foodgrains; but this is 
confined only to South India. These should be 
set up all over India. To maintain and stabilise 
the price at this juncture when the country is 
passing through critical times should be the 
utmost concern of not only the_ Government 
but the traders as well. Statutory rationing, 
opening of more fair price shops in each 
locality, distribution through these channels, 
are the avenues for stabilising prices. Increase 
of Government godowns, avoidance of wast-
age in storage, transit, unloading, etc., should 
also be taken note of by the Government. 

The rise in prices of commodities in dav-to-
day life can be attributed to various reasons. 
The scare that commodities may not be 
available, the growing demand, the situation 
in the country and the defects of distribution 
are to my mind attributes to the vise in prices. 
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Madam, the s;are that is created by the 
public themselves that in future, for instance, 
wheat or rice may not be available induces the 
public to rush for these things and buy more 
than the requirements and board it. Naturally 
the retailer scenting the anxiety of the public 
tries to raise the prices and sometimes even 
dictate terms. 

To avoid this scare the Government should 
see that the foodgrains are periodically 
supplied to the authorised dealers and fair 
price shops for the benefit of the consumers. 
In this connection I would like to point out the 
introduction of sugar cards. Of course the 
sugar card has its own benefits. At least 
people are satisfied that they will be able to 
get the amount of sugar given in the card. But 
each Member of Parliament gets 7 kg. per 
month. But do all of them need it? Again 4 
adults and 3 children get 7 kg. and an 
individual Member gets 7 kg. Is this distribu-
tion proper? In the case of those who do not 
buy the sugar, what happens to the stock of 
sugar with the shopkeepers? Again, Madam, 
with the presentation of the sugar card we are 
to get maida and suji, but do we get them? As 
fop the distribution of 5 kg. of rice per sugar 
card. It is also not available at all places. 
Moreover, the wheat-eater may not require 
this quantity of rice. Will the Government step 
in and do something about this unmethodical 
distribution? I feel that the distribution should 
be based on the number of persons in a family 
as it is done in Bombay and Madras. If that is 
done effectively, there wiU be no room for 
soaring up of prices of commodities nor the 
scare for hoarding more than they require. 

Madam, the Government has not only to 
regulate the prices of the essential 
commodities like rice and wheat but also to 
restrict the supply of certain commodities like 
the baby 
666 R.S.D.—4. 

foods and see that it reaches the persons who 
really need it. 

The most important thing, Madam, is that 
every shopkeeper should be compelled to 
display the price list. If the price list is 
uniform, the consumer can buy at any place 
without hesitation. I regret to say, Madam, 
that though this is a simple matter for the 
Government, they have not made any effort to 
enforce this arrangement on all the 
shopkeepers. Mere request by the 
Government will yield no result. For instance, 
during the grave food situation in the early 
months of this year the Food Minister uttered 
a note of warning to the traders to come out 
with their hoarded stocks and gave them a 
time limit of one month. But did the traders 
come out with their hoarded stocks? Did we 
succeed in that? If that had no effect, how do 
you expect a request to reach the ears of 
traders? 

Yesterday in the 'Indian Express', Madam, 
there was a news item that the prices of 
essential commodities had shot up. But where 
are the commodities? I want to Kharibaoli to 
get wheat, but no wheat was available. I have 
brought a tin of til oil for Rs. 59.75 but for 
this I paid two months back Rs. 45 only. A 
small Glaxo tin, whose original price was Rs. 
4.25, can be had now for Rs. 8. There is no 98 
paise per kg. rice in the market. If you want to 
get rice you can get it only at Rs. 1.80 or even 
Rs. 2 per kg. This tendency should be  
checked  at some level. 

The Government should assume a positive 
and active role in holding the price line, 
minimising the consumer's distress and 
ensuring equitable distribution of foodgrains 
in the country. Statutory rationing, restriction 
on the movements of foodgrains, assessment 
of surplus and deficit areas and procurement 
should be fully implemented to  streamline  
the prices. 
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Unless the Government takes up the lead in 

this matter and paves the way, the 
appointment of a Committee cannot serve the 
purpose. We have, to take into consideration 
the situation we are facing now, and 1 hope 
the appeal made by the Food Minister to the 
traders will open their eyes to the realities of 
life, and they will co-operate with the 
Government in this task and relieve the 
anxiety of the common man. Madam, the 
Committee no doubt if and when constituted 
with the cooperation of the Government and 
the public can render immense service to the 
common man in eradicating the evils arising 
out of the food situation, but I repeat that the 
main task in this regard lies with the 
Government and to a certain extent with the 
traders. 

With these words, Madam, I support the 
resolution and I thank you for giving me this 
opportunity to speak on this. 

SHRI BHUPESH GUPTA: Madam Deputy 
Chairman, I am grateful to the Mover of this 
Resolution because it gives us a chance to 
discuss one of the most important problems 
facing the country today exclusively. When I 
say 'exclusively' it is because we will be in a 
position to discuss this very subject. 

I listened to the speech of the previous 
speaker with considerable interest and it is 
sometimes refreshing to find that from those 
Benches, more especially from the ladies, 
come very useful suggestions. But as far as 
they are concerned, they are speaking against 
wont; they, however, sometimes offer good 
suggestions which should be accepted. 

I have chosen this particular debate to   
analyse    economically  the pheno 

menon of rising prices today, and I do not 
wish to introduce any other extraneous factors 
either by way of politics or otherwise. I think 
here is a matter over which we are all con-
cerned and in regard to which a national 
solution has to be found. If we take the rise in 
prices—I have got the latest bulletin supplied 
to us by the Department of Economic Affairs 
which gives some good, if not always correct, 
information—we find today that the wholesale 
price index of all commodities taken together 
stands at about 167-3, that is as on August, 21 
this year. The Price index of food articles is 
about 174 as on the same date. Now this 
would indicate the steep rise in prices. If you 
have in mind the entire period since planning 
started, the wholesale prices under the Second 
Five Year Plan went up by 30 per cent. There 
was a big rise in 1963-64—the wholesale price 
index registered a rise of 9-l per cent. And in 
the ten months of 1964-65 again, they have 
risen. That is the rise in this particular period. 
Now, we find that the wholesale price Is 
constantly rising and we always find that the 
food prices dominate in that. I mention this 
fact because on the one hand it brings 
suffering to ths mass of the people and on the 
other hand, the spiralling food prices generally 
influence the upward trend of the prices of all 
other commodities. I do not go into that detail. 
That is the phenomenon. The retail prices are 
much higher, and as a matter of fact, the 
wholesale price indices have hardly anv 
relation to the retail prices obtaining in the 
country. Normally, one should get some 
indication as to exactlv where we stand with 
regard to the retail prices but I must say that 
we do not get much indication because the rise 
in retail prices is out of aH proportion to the 
wholesale prices. That is what the wholesale 
Price indices supplied to us by the Ministry of 
Economic Affairs woul* suggest. 
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the matter. Now, the cost of living indices, as 
a result, are naturally going up and they are an 
incomplete picture of the grim situation. In 
this period of planning, taking the entire 
period, we find in real terms that the per 
capita income has increased only by 1-5 per 
cent, per annum. That is the latest computa-
tion by the Finance Ministry as well as by the 
Planning Commission—per capita income, 
not money income. The value of the rupee 
stands at 17 paise; that is to say, it is almost 
less than 20 per cent of what it was some time 
back. Consumption articles have registered a 
very high rise in prices and as a result, the 
prices are beyond the reach of the 
overwhelming majority of our nation. That is 
to say, if we have any price structure, it is 
essentially an anti-national price structure 
which is in operation today. When the 
overwhelming majority are not in a position to 
reach that price, you cannot say that the price 
structure is one that corresponds with the 
requirements of the nation. When I say 
'nation', I have in mind all classes excepting 
the very    few at   the top. 

Now, let us see how this price rise is taking 
place. We get all explanations from various 
sources and I shall presently deal with them 
step by step. Firstly, there has been an 
increase in money supply. Well, it is under-
standable in a developing economy that there 
would be an increase in money supply. Let us 
see the phenomenon, how it has progressed. 
In 1960-61, money supply was Rs. 2,876 
crores. The next year it was Rs. 3,046 crores. 
The next year it was Rs. 3.310 crores and then 
in 1963-64 it was Rs. 3,749 crores. And now 
today, according to the latest document that I 
have got from the Ministry of Information 
and Broadcasting, it is Rs. 4,120 crores on 
20th August. That is the money supply 
position today. In other words, we find that 
since 1960-61, the money supply has      in- 

creased by 30 per cent—in these few years, 
there has been an increase of 30 per cent. 
Well, this is the position. Therefore, 
expansion of currency, expansion of money 
supply is there because of a developing 
economy and also for other reasons, which 
we must reckon with. But that is not the only 
thing. We find that deficit financing is one 
factor which leads to this increase in money 
supply. Under the First Plan, deficit financing 
was of the order of Rs. 333 crores. Under the 
Second Five Year Plan, it was Rs. 954 crores. 
In the first three years of the Third Plan, it 
totalled Rs. 551 crores. It has declined under 
the Third Plan but significantly enough, even 
when deficit financing is declining compared 
to the previous Plans, the prices are shooting 
up. Therefore, it is not correct to say that 
deficit financing is the only factor which is 
creating an inflationary pressure on our 
economy. 

Madam Deputy Chairman, that brings me 
on to another aspect of the matter. Deficit 
financing is in the public sector now. It is a 
public sector enterprise, I shall say. But deficit 
finance is provided also by agencies in the 
private sector. That has to be taken note of 
and that brings me on to bank advances in the 
country. By the end of April, 1965, scheduled 
bank advances reached the peak of Rs. 2.144 
crores—I am giving the Reserve Bank 
figures—as against the assets of the scheduled 
banks which totalled Rs. 2,800 crores. Now, 
this gives a picture of the terrific expansion of 
scheduled bank advances in the country. It is 
an expansion of money circulation. It is a kind 
of deficit finance, so to say. in the private 
sector. There, you will note that the seasonal 
expansion has been particularly pronounced. 
In 1960-61. according' to the Reserve Bank's 
bulletin again—this expansion stood at Rs. 
198-5 crores; in 1964-65 it stood at Rs. 407 
crores—the seasonal expansion  of bank 
credit by the sche- 
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duled banks in the country. It is not merely 
the Government which is printing notes and 
pushing more money into circulation but the 
banks in possession of private monopoly 
capital including of course the S;;ate Bank 
also—but that is not monopoly owned; but all 
the scheduled banks taken together—are 
pushing money into circulation and that 
money goes into the hands of profiteers and 
so on who indulge in hoarding of foodgrains 
and various other things. 

In the same period, you will find another 
phenomenon which is helping the rise in 
prices. Non-Plan expenditure on revenue 
account is increasing in the country. If you 
take the Centre and the States together, you 
will find that in 1961-62, the non-Plan 
expenditure stood at Rs. 1,616 crores; in 
1962-63 it was Rs. 1951 crores and in 1963-
64 it was Rs. 2,411 crores. And in 1964-65, 
according to the Budget estimates, it is Rs. 
2,556 crores. Therefore we find that the non-
Plan expenditure is going up in this manner. 
That money does not go in for investment, it 
is non-Plan expenditure, for administration 
and other purposes which, of course, includes 
defence. During 1962 and 1964, the non-Plan 
expenditure on revenue account went up by 
Rs. 950 crores. Therefore, all these elements 
which give rise to prices are in operation. 
Then let us see how the private sector is 
behaving and contributing to the rise in prices. 
I will not go into the general details. I will 
only mention a few facts. 

Here I should like to say that when we 
began bank advances, we found that 
unsecured advances by the end of June 1961 
stood at Rs. 183-3 crores. By 1965 the 
unsecured advances by the banks to the 
private sector rose to Rs. 300 crores. That is 
how things are rising. These are all Reserve 
Bank figures and I hope they will not 

be challenged by the Government at least. 
Such is the position with regard to this matter. 
I am not going into what the banks in the 
private sector did in the first Plan. In the 
second Plan, the private sector in the mineral 
industry was asked to invest about Rs. 1,200 
crores. This money came from the banks and 
foreign agencies, I mean part of it. But they 
have been given encouragement to make 
investment and come in for all kinds of 
manipulations and so on. The line of the 
Government is to allow the kind of incentive 
on rising prices to the private sector, 
monopolists and so on—big, organised 
industry I have in mind. Therefore, the 
moment you allow them to invest Rs. 2,000 
crores or more—now, for example, we find it 
is much higher; Rs. 3,000 to Rs. 4,000 crores 
have been asked for—you will get a return out 
of the money that you are investing and the 
tendency is to raise the prices. They do so by 
manipulation with matters relating to cost 
accountancy and various other things. 
Therefore, in order to enable these people to 
invest more and earn more in it and so on, the 
tendency today is to allow them to invest 
recklessly. And we know what is happening. 
For example, 101 scheduled industries in the 
country earned a profit of Rs. 68-14 crores 
after taxes in 1955. And that figure rose to Rs. 
115,68,00,000 in 1960 after taxes. The 
dividend declared in 1955 in 101 companies 
was a little over Rs. 39 crores. And in 1960 it 
almost doubled, it was Rs. 71 crores. These 
are figures given in the companies books 
which have been tabulated only by the 
Reserve Bank authorities. Therefore, you see 
it becomes a fetter in our economy that we 
allow the private sector investment in the 
hands of the organised monopolists and big 
business which indeed creates inflationary 
pressures in our economy, and then we leave 
them free to determine their prices and carry 
on speculation, stock exchange and so on. 
Seven or nine stock exchanges  in the country 



 

are having bumper business today when the 
misery of the people is going up. That is the 
situation. Forward trading and other things we 
allow. We even allow them to take advantage 
of the money representing the counterparts. 
Under PL 480 certain advances are made. 
From that fund Rs. 80 crores are already ear-
marked for that. Therefore, you see, in the 
private sector which you are pampering, I 
mean the private sector monopolists and big, 
organised industry and so on, concentration of 
wealth is taking place. You are giving in-
centive in a very clever way by enabling them 
to raise the prices creating economic climate 
and conditions in such a manner that they are 
in a position to push up their profits and raise 
prices. 

THE DEPUTY CHAIRMAN: Your fifteen 
minutes are over. 

SHRI BHUPESH GUPTA: Two minutes 
more. In 1953-54 it stood at Rs. 431 crores. 
Today it is Rs. 1,632 crores. Excise duties are 
rising in this period by pushed prices from Rs. 
67-54 crores in 1950-51 by over Rs. 600 
crores. Therefore, you get all this thing. Then 
there is unaccounted money which comes to 
nearly 4,000 to 5,000 crores which, of course, 
creates inflationary pressures. Therefore, here 
are some suggestions: 

(1) Reorientate the policies of the 
Government, economic and fiscal policies. 

(2) Bring about institutional and 
structural changes in our economy. Without 
that you cannot control prices. Food prices 
should be brought down through State 
trading. I do not want to dilate upon it. 
Monopoly operations should be curbed and, 
ultimately, banks should be nationalised. 
There should be drastic reduction in 

measures the indirect taxes which raises prices. 
There should be arrangement for cost 
accountants appointed by the Government  who  
shall    fix the    prices    of essential 
commodities that we have in the market.   
Ceilings on earnings and profits  have     become  
an  imperative necessity  today     and the  
supply  of I   essential commodities such as food 
and I   various other things should be effect-j   
ed through government agencies and co-
operatives.     Therefore,      from   all I   sides  
you  have  to  attack  the rising prices.    That is 
not possible by mere speeches.   So tinkering 
with the problem   will   not  do.    The   basic   
policy has got to be changed, and the basic 
policy    calls    for    immediate    action against 
monopolists. 

Madam> the points as I have enumerated are 
responsible for the , price rise in the country. 
Government is responsible for the present day 
capitalist planning in our economy because you 
want to fleece the people not only by taxes but 
also through the institution of rising prices in 
order that you can encourage the monopolists so 
that i they can bring more money for non-I 
developmental expenditure and other budgetary 
expenditure. Therefore, I say the entire policy of 
fleecing the people through the instrument of 
rising prices which the Government has adopted 
in a premeditated manner is part and parcel of its 
capitalist planning regardless of the interest of 
the people. It must be given up and replaced by 
a popular, reoriented price policy in which the 
private monopolist, deficit financing, indirect 
taxes, bank advances, speculation, forward 
trading, stock exchange operation will be 
eliminated as quickly as possible. Certainly, to 
begin with, they must go. 

SHRI M. C. SHAH (Gujarat): Madam Deputy    
Chairman,      the    Resolution moved  can be  
split into two parts: 1   (i) to enquire into the 
soaring prices 
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of essential consumer commodities in the 
country, and (2) to suggest ways and means to 
check the prices. 

Now, Madam, though the reference Is to 
soaring prices of essential consumer 
commodities, the main item is rise in prices of 
foodgrains. The House debated only very 
recently the food situation in the country. The 
Food Minister in his reply yesterda"y declared 
in the House what steps he is going to take in 
the near future to see that the food situation is 
eased. Madam, the country is passing through 
a very critical stage in its history. We are 
facing an undeclared war with Pakistan, and 
therefore Defence/must have a pride of place 
over all our requirements. The second place 
goes to the developmental side of the 
economy in our country. We have been 
promised that in spite of this acute condition, 
in spite of the requirements of Defence, the 
development of the country will not suffer. In 
regard to the food situa-12 NOON tion several 
remedies have been suggested but I would 
like to suggest that in this period of crisis, the 
nation as a whole must have one common 
food policy for the whole country. We should 
all share the joys and sorrows of the country 
and therefore it is very necessary that there 
should be one rational food policy which will 
result in uniformity of prices throughout the 
country. For the present we have seen the 
variation of the prices in the surplus States 
and the deficit States. I would most humbly 
urge on the Government to consider whether 
this leads to national integration, where it is a 
precondition that we must all face the crisis. It 
is therefore very necessary that all these 
barriers should be removed and the people 
must share the joys and the sorrows entirely as 
a nation. I remember that when in 1956-57 we 
had a severe famine in Gujarat, because there 
were no such artificial barriers,   the   
merchants   could   bring 

the required foodgrains from any part of the 
country and those foodgrains were sold at 
very reasonable prices and there was no 
discontent. We have been told that there is a 
bumper crop this year but in spite of this food 
is not available in the market. Let us see the 
unusual condition in which we are living. That 
there is a bumper crop is admitted and it is 
because of good rains. The Government was 
asked the reason why in spite of the bumper 
crop, food is not to be seen in the market. 
Various reasons have been given and one of 
the reasons is that the farmers have now got a 
holding capacity and they do not bring the 
stocks to the market. I for one do not agree 
with this reason. I am afraid this is a statement 
given out to conceal that the Government is 
not in a position to bring out the stocks in the 
market. What is the condition of the farmers? 
A recent national review suggests that in the 
rural areas the people are becoming more and 
more indebted. Indebtedness is increasing in 
spite of the Five Year Plans in the rural areas. 
How many farmers, I would request the 
Government to tell us, have that capacity? I 
am afraid not even two or three out of 
hundred will be there. Therefore we must see 
that practical measures are brought to see that 
the stocks come into the market and people 
get it. In to-day's 'Statesman' there is an article 
showing how within three weeks the prices of 
foodgrains and vegetables have soared up in 
the capital of the country—in Delhi itself —
and the writer has given certain reasons. In 
spite of the fact that Punjab is near by, no 
foodgrains are available from Punjab because 
there are no trucks. All the trucks have been 
requisitioned for defence purposes. I would 
submit whether our Railways cannot come 
and do the needful and bring the foodgrains 
from Punjab to Delhi? Why should there be 
no such co-ordination between the various 
Departments of the Government, to see that 
though defence   is 
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given top priority, the people do not suffer? 
One can understand if there is a deficit or if 
there are no food-grains. But people cannot 
tolerate the condition that in spite of the 
bumper crop, in spite of the crops being 
available, the people have to starve. Look at 
the prices and the soaring prices. Consider the 
question how a family with five members, 
getting Rs. 200 or Rs. 250 can manage. Will it 
be possible for that family, with an income 
like that, to have two square meals under the 
present conditions? I can understand if it is 
necessary in the interests of the coun. try, in 
the interests of facing the critical situation, if 
the Government were to ask the people to 
forego one meal e day and be satisfied with 
only one meal, I am sure the common people 
will face  it with great pleasure. 

SHRI ABDUL GHANI:    Is this true? 

SHRI M. C. SHAH: Whether this is true is 
the question. Therefore I would request the 
Government to realise that the reasons that are 
trotted out do not convince the people and so 
certain other measures are necessary. We have 
been told that the farmers will be given 
incentive prices. We are also told that the 
consumers will get foodgrains at reasonable 
prices. It is very good, if we see that it 
fructifies in practice but what are the 
conditions of the farmers and what are the 
conditions of the consumers in the urban 
areas? Therefore I submit, as in the last world 
war when we had complete rationing and 
people could bear those conditions^—we are 
practically in the same war-like conditions—
and as promised yesterday, all cities with a 
population of more ~than one lakh should be 
cordoned off and there should be statutory 
rationing in them. Unless this is done I am 
afraid the food situation will not improve and 
-the people will have to suffer.   These 

are bold steps and they should be taken and 
put into practice as early as possible. These 
are not normal conditions. We are passing 
through abnormal times and abnormal times 
require abnormal speedy decisions and speedy 
implementation thereof. Unless this is done 
the situation will not remain under control. 
We have recently seen food riots in several 
parts of the country. Fortunately for us in this 
critical condition all political parties have 
agreed and said that they are going to see that 
no untoward situation arises in the country 
and they have pledged their full support to the 
Government. Under these conditions, why 
should not the Government take certain bold 
steps to see that the entire nation gets a fair 
deal and gets the minimum requirements at 
reasonable cost and if this is not done, the 
situation is so grave and so serious that I am 
not sure how long people will be able to 
endure all these unrealistic conditions. 

Another point made out yesterday was 
about distribution. Shri Reddy said that the 
total food production is to the tune of 88-5 
million tons and as it is, the per capita 
distribution comes to 14'45 ozs. If this is so, 
where is the difficulty? We have imports. We 
are importing foodgrains from foreign 
countries but suppose certain conditions arise 
and it is not possible to have any import from 
foreign countries. We must visualise that 
condition also and be prepared to put up with 
whatever is available in our own country, 
from our indigenous sources. But if 14-45 
ounces are there available per head, I feel that 
there cannot be any difficulty whatsoever and 
the people would be satisfied to carry on with 
this quantum but the question is of proper 
distribution. Somehow or the other there is 
bungling in the distribution side of our 
administrative machinery and this has to be 
improved. Unless this is done, one would not 
be amazed if there are 
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which all of us want to avoid. 

The  second part  of the Resolution deals 
with suggesting ways and means to check the 
prices.    Now for checking prices the normal 
economy    will depend upon demand and 
supply, but it is also essential to see that, what-
ever  is  our  supply,  it  is  fairly  and evenly   
distributed   and   there  is    no discontent.   
Now there are two problems before us; one is 
the steep rise in population and the  other is 
that there is no similar rise in our agricultural   
production.    Therefore     the per-a^re  
production    has  to  be    increased and all  
necessary steps have to be taken to see that this 
production comes up to the requirements of 
this country, in the very near future. Our Food 
Minister yesterday showed us how he wants to 
tackle this problem, and he said that modern 
methods and  modern  technology  have  to    
be adopted  for the  increase  in  agricultural    
production.    I wish    him;    all success, and I 
wish to say, situated as we are we are facing a 
great crisis that the people have full faith in the 
Government, that the people will bear any  
difficulty,   any    grievance,    with great 
pleasure.   But Government also should 
convince the people that they are doing their    
best    to meet    the situation and to meet the 
demands of the  people   in   a   fair   and   
equitable manner. 

Thank you, Madam. 

SHRI N. SRI RAMA REDDY (Mysore): 
Madam Deputy Chairman, I am very glad that 
a subject of great importance and far-reaching 
consequence has been allowed to be discus-
sed here through the good offices of Mr. Jagat 
Narain, and everyone of us shares the concern 
which the hon. mover showed in moving his 
Resolution. 

Certainly, Madam, the question of 
spiralling prices has been causing great 
concern to the country. Holding of the 
priceline is of great importance for a sound 
economy and its proper progress. Now various 
reasons are given for this price rise and it has 
been particularly ever since our Second Five 
Year Plan was started. Madam, in this 
connection it is worth while to know how the 
increase in deficit financing has resulted in the 
increase in prices year after year. 

Madam,   according  to  my   analysis, the  
tendency with    regard  to rising prices  started  
in    the  year    1955-56, towards the end.    In 
the first year of our  Second  Plan,    in   1956-
57—I  am just giving a short history of "the 
price rise in this country—in    1956-57 the 
rising trend of prices commenced.   In 1957-58 
the situation in prices aggravated.    In  1958-
59 and the following year there was a blend of 
elements, elements of stagnation and forces of 
sustained growth with a basic Inflationary 
tendency, with the result that prices, slowly 
and steadily, kept    on increasing. During 
1961-62 inflationary pressures gathered 
strength and bank credit to the Government 
rose sharply; that is, from 1961-62 we 
suspended what was called deficit financing; 
that, is, printing of notes was suspended, and 
there was a different form of deficit financing 
that came into existence.    These    inflationary    
pressures gathered strength and bank credits to 
the Government rose, which was only Rs.  114 
crores in the previous    year, and the  next    
year,  soon  after    the suspension  of  deficit  
financing,  bank credit to Government rose to 
Rs. 279 crores.   Of course I am not much of a 
financial man, but they say there    is not   
much  difference  between  deficit financing 
and rise in bank credit    to the Government.    
In other words, inflationary pressures were still    
being exercised. 

SHRI LOKANATH MISRA (Orissa): You 
are an economist is not a financial expert. 



 

SHRI N. SRI RAMA REDDY: Un-
fortunately, Madam, in the next year, during 
1962-63, we had to face the treachery of the 
chauvinistic Chinese Government with the 
result that our defence expenditure increased 
enormously and inflationary pressures were 
furthr aggravatd. But then, on account of the 
extra expenditure that was involved in 
defence, we never gave up our Plans. Our 
development tempo was kept up equally 
strongly and in a very prominent position, 
with the result that the country had to face 
both defence and development from the year 
1962-63, which mattered very much for the 
prices, and the spiralling of prices became 
more acute. Thus, this is the short history. 
During 1963-64, Madam, rapid rise in money 
supply bringing more bank credit to the 
Government again took place with the result 
that inflation pressures further aggravated. 
Therefore I made a small analysis for the 
benefit of the Members of our House. 

AN HON. MEMBER:    We are thankful for 
it. 

SHRI N. SRI RAMA REDDY: Thank you 
very much. It can be seen now how the prices 
have been increasing and at what rate they 
have been increasing if they have been 
increasing at all. Let us see. Now with regard 
to the First Plan, Madam, between 1951-52 
and 1955-56, the prices of food articles fell by 
22 per cent—during the First Plan. The same 
rose during the Second Plan period by 48 per 
cent, and during the Third Plan, during the 
first four years of the Third Plan, they rose by 
34 per cent. Thus, after the end of four years 
of the Third Plan, the total rise in the prices of 
food articles in this country, according to the 
figures given by the Finance Ministry, has 
been 86 per cent. 86 per cent is the total rise 
in the prices of foodgrains in this country 
during this Plan period. Then liquor and 
tobacco, though not of every great 
significance, which had fallen in prices during 
the First Five 

measures 
Year Plan by 33 per cent rose during the 
econd Plan by 36 per cent and, during the first 
four years of the Third Plan by 26 per cent, 
and during all these Plan periods by 71 per 
cent. Fuel, power, light and lubricants, 
Madam, during the Second Plan period, 
showed an increase in prices of 26 per cent, 
though during the First Flan they maintained 
the level—there was no rise or fall, and during 
the Third Plan up to now the increase has been 
14 per cent, and the net increase by the end of 
the four years of the Third Plan including the 
earlier Plan periods is 43 per cent. Industrial 
raw materials, during the First Plan, fell by 3ft 
per cent during the Second Plan rose by 27 per 
cent and during the four years of the Third 
Plan by 27 per cent. The result is that by the 
end of the first four years of the Third Plan the 
net increase in the price of industrial raw 
materials is 78 per cent. Then there are the 
manufactured goods and there also the 
position is similar. I do not want, to give all 
the details for all the Plans, but by the end of 
the first four years of the Third Plan the net 
increase there has been 65 per cent. For all the 
commodities put together, by the end of the 
first four years of the Third Plan, the prices 
registered an upward trend by 71 per cent. 
Now this is the story of prices Plan by Plan in 
this country. Now the question is: Can this 
country stand this price rise, or can it not? 
According to me, Madam, this has been a little 
far too much for the country's economy and 
proper checks ought to have been placed in 
the very early stages; proper recognition 
should have been given during the Second 
Five Year Plan itself so that slow and gradual 
curbs could have been placed year after year 
and the prices controlled. Madam, I recollect 
that Great Britain, during the Second World 
War, controlled the prices so very effectively, 
especially the prices of food articles, that 
nobody ever felt that he was being fleeced on 
account of the rise in 
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were able to keep the prices under limit all 
through; I do not know by what magic they did 
it, and we ought to do the same thing and this 
rise in prices must be halted. There is absolute 
necessity for it and we are with the mover in 
this matter. Now there are various causes, 
Madam, for this rise in prices. Of course they 
follow economic laws. It is not what we wish 
that matters. Whatever economic laws are 
dictated from time to time, the prices follow 
them. Therefore it is for us to control the 
economy in such a way that the price-line 
could be hold. But this fact had been ignored 
to a certain extent. True, in a developing 
economy, as was pointed out by Mr. Bhupesh 
Gupta, a certain price-rise is a necessity and 
nobody can avoid it. This is the economic law. 
But can it rise by 5 per cent, 6 per cent, 7 per 
cent, 8 per cent, 10 per cent? For instance, 
Madam, the prices of food articles, during the 
years 1963-64, and 1964-65 (up to July) have 
risen, even according to the statement of the 
Finance Minister, by 12-9 per cent, and within 
another three or four months the price have 
risen by another 6 per cent or 7 per cent. Can 
we stand all these things? Can our economy 
suffer all these blemishes? No, it cannot suffer. 
But something has got to be done. What 
cannot be helped by way of nomalising the 
economy must be made good by proper 
controls. Let us see, Madam, if the 
Government have made any effort to exert 
their monetary and fiscal controls to normalise 
this price level. Madam, with regard to 
monetary disciplines, since 1964-65 the 
Reserve Bank of India was Steadily 
intensifying efforts at grappling with 
inflationary pressures by monetary means, and 
tightening of the liquidity requirements of the 
Scheduled Banks came into force in 
September, 1964. Repetitive increases in the 
bank rates in order to make money dearer have 
had no effect. Other    qualitative    and   
quantitative 

measures 
controls   that  were  tried  also    have hadi no 
effect.    We have seen within one  year  of  
bringing  into  force    of these measures,  the 
prices    of food-grains have increased.    The 
prices of food articles have gone up.   Of 
course, there is rise in the prices of everything.    
But  in food    articles  it    has taken place to 
the extent of 12-9 per cent.    Therefore, 
Madam, these monetary controls have had no 
effect    in controlling the prices.    I would    
request the hon.    Finance    Minister to devise 
some other method of controlling    prices    
because    his    monetary methods,     hfs  
monetary    disciplines, have had no effect.    
With regard to excise duties, of course, Shri 
Bhupesh Gupta   spoke    about    indirect   
taxes. That is one method   of curbing   con-
sumption.   It may be true that   they curb   
consumption.     But   they   have got a 
tendency of raising the prices, of increasing 
prices    from  stage    to stage.    Probably my 
hon. friend was having some figures.   I have 
also got figures with me and I can say    that 
there is  a  200 per  cent increase    in the 
excise duties ever since planning was started in 
the year 1950-51.   Will they not affect all 
these things?   Certainly they will.   Therefore, 
all these things have    produced    the    present 
result.    The  only  thing that can be done with 
regard to controlling    and holding  prices     is  
to  have   controls. Controls     have    become     
absolutely essential  fn the  present    
emergency. We cannot get away from it, 
because our  monetary    disciplines  have    not 
produced  the     desired  results.    Our fiscal 
policies have not produced the desired results.    
And so we have   to deped  on   rationing.    If   
there    had been  better  production    then   
things would have  been  different.    If there 
was       icreased       production       and 
enormously     increased       production, that 
would have brought down prices. But that 
problem is a very big problem.    Even  
industrial production  is falling.  This year this 
fall has come down   to   6.4  per  cent.    In  
the  first year of the Third Plan it was 11 per 
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cent, in the second year it came down to 8 per 
cent and in the third year to 7 per cent and in 
the fourth year, it is said it is only 6.4 per cent. 
That is the position with regard to industrial 
production. With regard to the present food 
position, the khariff crop has been very much 
affected. I do not know to what extent it is 
affected, but it is true that all over India the 
kharif crop has been affected, with the result 
that production is not going to be as much as 
it was during the last year. Therefore, the only 
way to get over the present crisis is to impose 
strict controls and rationing. Certainly I am 
very happy Shri Subramaniam announced the 
introduction of rationing in all the urban areas 
having one lakh and more population. I shall 
go to the extent of saying that in all the areas 
where there are non-agricultural populations, 
let us introduce rationing in the present 
difficulty. Why only have it for places having 
a population of one lakh and above?    I would 
suggest... 

SHRI AKBAR ALI KHAN (Andhra 
Pradesh): The difficulty is about the 
administrative machinery. 

SHRI N. SRI RAMA REDDY: Let us have 
it in all urban areas, wherever non-agricultural 
population is concentrated. Whether it is a big 
area or a small area, rationing in such areas is 
an absolute necessity. That is to say controls 
should be given effect to. 

SHRI JOSEPH MATHEN (Kerala): It is not 
as if we are not having the control measures. 
It is the question of implementing them. 

THE DEPUTY CHAIRMAN: Please wind up. 
Your fifteen minutes are over. 

SHRI ARJUN ARORA (Uttar Pradesh): 
Madam, he has only just begun. 

SHRI N. SRI RAMA REDDY: There fore, 
what I want to say is . . 

THE DEPUTY CHAIRMAN: Mr. Reddy, 
the fifteen minutes are over. Please wind up 
now. 

SHRI N. SRI RAMA REDDY: It is very 
necessary that the price line should be held, 
not only for the sake of our defence which is 
now occupying a paramount and premier 
position for the survival of this country, but 
also for development all round. The holding 
of the price line is very essential because 
without that we are not able to achieve our 
targets in the Five Year Plans. Therefore, for 
the sake of development and defence, both of 
which are of the greatest consequence to us, 
of life and death importance to us at the 
present moment, the price line shall have to be 
held. It has to be held by a rigid system of 
control in the country. I am one who is a very 
enthusiastic supporter of the zonal system 
also. This zonal system should be there and 
the controls should be there. 

The DEPUTY CHAIRMAN: I have now to 
request you to wind up. The fifteen minutes 
limit is given to every speaker under the rules. 

SHRI N. SRI RAMA REDDY: Having said 
that much, I would say that controls are 
necessary for our industrial production also. 
For increasing production in all spheres, we 
should have controls. We cannot escape it and 
we shall have to impose it on ourselves to 
meet the country's requirements. So first of all 
we should keep the price line. Having said 
that, I would request my hon. friend Shri Jagat 
Narain to withdraw his Resolution, because 
this is not something to be determined by any 
commission or committee. 

THE  DEPUTY  CHAIRMAN:     That will 
do. 
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SHHI N. SRI RAMA REDDY: It is entirely 

for the hon. Minister to attend to this. Thank 
you, Madam, for giving me this much time. 

ANNOUNCEMENT     RE      GOVERN-   ' 
MENT  BUSINESS 

THE MINISTER OF PARLIAMENTARY 
AFFAIRS (SHRI SAXYA NARA-YAN SINHA) ; 
With your permission, Madam, I rise to 
announce that Government business in this 
House for the week commencing 13th 
September, 1965, will consist of: — 

(1) Further consideration and passing 
of the Goa, Daman and Diu (Extension of 
the Code of Civil Procedure and 
Arbitration Act) Bill, 1965. 

(2) Consideration and  passing  of [ the  
following  Bills,   as   passed  by Lok 
Sabha:— 

The Companies (Amendment) Bill, 
1965. 

The Aligarh Muslim University 
(Amendment)   Bill,   1965. 

The Payment of Bonus Bill, 1965. 

The Union Territories (Direct Election 
to the House of the People) Bill, 1965. 

The Insurance (Amendment) Bill, 
1965. 

SHRI LOKANATH MISRA (Orissa): 
Madam, is the present session going to be 
extended? We would like to know that very 
much. 

SHRI SATYA NARAYAN SINHA; I am 
very glad the hon. Member reminded me 
about it, for I have already announced it in the 
other House and I want to do the same here. 
This session will not be extended and the 
House will adjourn sine die according to 
schedule. 

SHRI G. MURAHARI (Uttar Pra 
desh): Madam, are we going to dis 
cuss the International Affairs next 
week? 

SHIU SATYA NARAYAN    SINHA: 
No. 

SHRI G. MURAHARI: At least before the 
House adjourns? 

THE DEPUTY CHAIRMAN: Not next 
week, anyway. The House now stands 
adjourned till 2 P.M. 

The House adjourned for lunch at 
half past twelve of the clock. 

The House re-assembled after lunch at two 
of the clock, THE VICE-CHAIRMAN (SHRI M. P. 
BHARGAVA) in the Chair. 

RESOLUTION RE APPOINTMENT OF A 
PARLIAMENTARY COMMITTEE TO 

ENQUIRE INTO THE SOARING 
PRICES OF ESSENTIAL 

COMMODITIES AND TO SUGGEST 
REMEDIAL MEASURES—continued. 

 


